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+{TICKETLESS TRAVEL ON NORTHERN
RAILWAY

*3, SHRI RAM SAHAI:
Minister of RAILWAYS be
to state :

(a) whether a campaign was launch-
ed by the Northern Railway authori-
ties to detect ticketless travel from
the 26th to 29th March, 1970 on that
Railway;

Will the
pleased

of persons
connection
employees
per-

(b) if so, the number
who were arrested in this
and whether some railway
were also among the arrested
sons; and

(¢) the amount of money realised
from them as penalty and the num-
ber of persons who could not pay the
penalty?]

[RAJYA SABHA]

to Questions 1
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t[THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS

(SHRI ROHANLAL CHATUR-
VEDI): (a) Yes, Sir.

(b} In all 423 persons were arrested
for prosecution. There was no Railway
employee among them.

(¢) An amount of Rs, 28,619.35 was
recovered from 171 persons towards
fare, penalty and judicial fine.

However, 252 persons did not pay
the dues and they were imprisoned.]
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SHRI DALINAT SINGH: May 1
know from the Minister whether there
have been case vshere person, .thout
having any plaifform tickets have heen
checked, and it s». what s “her uum-
ber and what i tie penalty, because in
Dethi Junction w: daily see that <o

persons are @ ng in ard coming out
without having any platform ticket?

SHRI ROIIANLAL CHATUR-
VEDI : As for tie point mentioned by
the hon. Mem el about these plattorm
tickets, I am “raid I have not got any
information. . the hon. Member wants
this particular information about plat-
form tickets, | can supply him.
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SHRI ROHANLAL CHATUR-
VEDI: Number of cases: m 1968-69
9,19,077; in 1969-70 6,13,612, Amount
recovesed : in 1968-69 Rs. 26,69,531;

in 1969-70 Rs. 24,51,239.
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SHRI GULZARILAL NANDA : He
is answering in a precise way what has
becn the measure of increase in revenue.
This is 6.2 per cent increase in the
carnings of Railways; 7.1 per cent in
sale of ftickets.

SHRI SUNDAR SINGH BHAN-

DARI: Reduction in ticketless travet
comparatively?
SHRI GULZARILAL NANDA:

This is reflected in this; 7.1 per
increase in sale of tickets.
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MR. CHAIRMAN : Mr. A. P. Jain.
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Please sit down if you do not want to
put a question.

SHRI N. K. SHEJWALKAR :
on o point of order. This is not
transferable right

Sir,

“

SHRT A. P. JAIN : All right, IShdH
put the question.

MR. CHAIRMAN : Then why not
put it?

=T Qo qio w7 : All right
agd, Iw wrEfagi v safar e

[RAJYA SABHA]
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to Questions 20
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SHRI AKBAR ALl KHAN: Sir, on
a point of order. I think Mr. Jain's
question would encourage Shylock
mentality in the Government and 1
request you not to allow this question.

MR. CHAIRMAN : I have allowed
the question; please sit down.

SHRI ROHANLAL CHATUR-
VEDI: So far as my informaiion goes
[ do not think that atter the imprison-
ment served by the passenger we have
been able to realise the amount.

SHRI THILLAI VILLALAN: 1
would like to know from the hon, Mi-
nister whether the Northern Railway
authorities after the campaign have
given any reasons for ticketless travel-
ling and if so whether overcrowding in
trains is included in those reasons.
May I also know what steps have been
taken by this Government not only in
the Northern Railway but in all the
Railways all over , the country about

that?
SHRI ROHANLAL CHATUR-
VEDI : Sir, as far as the problem of

overcrowding is conccrned, we are doing
our utmost to increase in various ways
the line capacity by having more and
better locomotives and ., .

SHRI THILLAT VILLALAN
question was whether overcrowding
one of the reasons for ticketless travel.

SHRI ROHANLAL CHATUR-
VEDI: We cannot say specially this is
the reason for ticketless travel. It
would not be possible tor me to say
exactly that is the reason. Whether
overcrowding is the reason for ticket-
less travel, I would not comment on that.
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to Questions 22

that in the Northern Railway we have
the largest number of ticketless travel-
lers and in the Southern Railway the

FTnfag s imaz g ar Gaday ¢ F | least number of ticketless travellers and
it so what is the reason which the Gov-
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SHRI R. T. PARTHASARATHY :
Mr. Chairman, Sir, may I know from |
the Government whether it is a fact |

[

ernment can assign?

Secondly may 1 know whether as a
new policy the Government is going to
appoint special checking squads in all
the Railways to bring down ticketless
travel?

SHRI ROHANLAL  CHATUR-

VEDI: Sir, we do provide special
ticket checking squads. As for the
point mentioned as to why there s
more ticketless travel in the Northern
Railway while it is not so in the Sou-
thern Railway I would only compliment
the people in the southern zone tnat
they are more disciplined. As has
been mentioned in the question recent-
lv we conducted a special checking
campaign from 26th to 29th March in
four Divisions, Allahabad, Ferozepur
and Dethi and one more Division. We
pursue this matter. . .

SHRI R. T. PARTHASARATHI:
Sir, my question is not being answered
properly, My question was whether a
new policy has been evolved by the Rail-
way Ministry to appoint permanent
special squads in all the Railways. That
was the question I was putting.

SHRI ROHANLAL  CHATUK-
VEDI : No, Sir. We do not contem-
plate appomnting permanent checking
squads.  We draw from the existing
cadre, from among the persons working
ond they do the job.
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SHRI BHUPESH GUPTA : Sir, you
are spending too much time on ticket-
less travel. It is going to be there.
Questionless Question Hour.

MR. CHAIRMAN : Next question.
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*4. [Transferred to the 5th May,
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PHYSICALLY INCAPACITATED EMPLOYEES
IN THE INDIAN RAILWAYS

*5. SHRI SUNDAR SINGH
BHANDARI :t
SHRI JAGDISH  PRASAD
MATHUK :

Wil the Minister of RAILWAYS be
pleased to state:

(a) the number of persons in class
I posts in the Railways who were ren-
dered physically incapacitated during

tThe question was actually asked on
the floor of the House by Shri Sundar
Singh Bhandari.

[RAJYA SARHA]

ro Questions 24

the last three years, the number out
of them who have been absorbed in
alternative posts and the number of
those whose services were terminated
daring this period;

(b) whether it 1s a fact that some of
the employees who lost one hand are
cmployed as ‘lravelling Ticket Fxami-
ners/Conductors and Ticket Collectors
and als> on travelling duties;

(c) whether Government have under
consideration any proposal to utilise the
s¢rvices of such employees who are Se-
ntor Ticket Collectors as T.T.Es. on
sleeper coaches; and

(@) whether Government propos to
carmark certain percentage of vacancies
in ex-cadre post for such incapacitated
«taft who have no chances of promo-
tion in their branches?

THE MINISTER OF RAILWAYS
(SHRI GULZARILAL NANDA): (a)
and (b) The information is being col-
lected and will be laid on the Table of
the Sabha.

{c) and (d) No, Sir.
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